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OFFICE OF THE,_CHIEF JUDICIAL MAGISTRATE : EAST DISTRICT

KARKARDOOMA COURTS : DELH]
ORDER

In view of joint request received from Ms, Nandini Sharma, Ld J.M.F.C (Digital Traffic Court)/East and
Ms. Chhaya Tyagi, Ld. JM.F.C.(East) Karkardooma Courts regarding exchange of duty as Duty JM for the month of
October “2024, Duty Roster bearing no. 7S1/CIM/EAST/KKD/DELHI, dated 30.09.2024 is partially madified, us
under:-

S5l No. [ Name of the Duty MM Duty o be -

} performed on J In place of

1| Ms. Chhaya Tyagi, Ld. J.M.F.C Y ?Ms. Nandini Sharma,. Ld.J.M.E.C. (Dighal

Riv Flat No. 405, Residential Coun Complex, 31.10.2024 Traffic Caurt)/East
Karkardooma Cowts, Delhi. ‘ /o A-105, Bluck-A, Lajpat Nagar-1, Delhi

i 2 ' Ms. Nandini Sharma,. Ld. J.M.F.C (Digital Traffic | Ms. Chibaya Tyagi, Ld. J.M.E.C(East)
: Court)/East ¢ 25102024  Rso Flat No. 405, Residential Court Complex,
R/o A-105, Block-A, Lajpat Nagar-1, Delhi i Karkarduoma Courts, Delhi,

Lo

Rest of the conditions in circular No. 7I/CIM/EASE aied 30.09.2024, shall remajn unchanged,
m e ﬂVas\.‘um@bé‘Vi(z:d)
m Addl.Chief Judicial Magistrute, st

Rarkardvoina Caurts, Dethi

ated: 07.10.2024

Nuo. —3-3--2---CJWEASTI’I(KD/DE k
Copy lor information to:- e

The Principal District & Sessions Judg AR I , Delhi.
The Principal District & Session Judge East, North-East, and Shahdara, Karkardooma Courts, Delhi.
The Principal District & Session Judge, New Delhi, Patiala ilouse, New Dethi.
The Principal District & Session Judge North, and North- West, Rehini, New Delhi.
The Principal District & Session Judge, South-West, Dwarka, New Delhi.
The Principal District & Session Judge South, and South-East, Saket, New Delhi.
The Principal District & Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi.
The CMM, Central and West (Tis [lazari), New Delhi (PHC), North & North-West (Rohinij, South West
(Dwarka), South & South-East (Saket), Norih-East and Shahdara, Karkardooma Courts, Delhi.
10. The Ld. Secretary, DLSA East, Karkardooma Courts, Delhi.
11. All the Ld. Metropolitan Magistrates, East District, Karkardooma Courts, Delhi.
J2-The Incharge, District Courts Web-Site Committee, Tis Hazari Couris, Delhi.
13. The Incharge Compuiter Branch, Karkardooma Courts, Delhi. (uploading on Layers/Web-Site).
14, Superintendent Admn. and Care Taking Branch, Karkardooma Courts, Delhi.
15. Incharge Pool Car, Karkardooma Courts, Delhi.
16. Incharge Cash Branch, Karkardooma Couns. Delhi.
17. Director of prosecution, Delhi thr. Prosccution Branch, KRE ¢ ourts, Delbi
18. Chief Public Prosecutor, Karkardooma Counts, Fast, Delhi.
19. The Commissioner of Police, Delhi und DCP, East, Dethii{ Theough Chowki Incharge KKI),Delhi.)
20. The 1 G (Prison), Tihar Jail, Delhi; New Delhi.
21. Lock Up Incharge, Karkardooma, Delhi,
22, Information Cente/(E-Sewa Kendrar), Karkardooma Courts, Delhi. .
23. Video Conference Room, Karkardooma Courts, Dethi. o ol
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24. For uploading on layers/Web-Site. ol L v
25. Office Order File. ; Sk AT
[{V&%un Ths pﬁ/Azad)
Add).Chief Judictal Magismate, East

Karkarduoma Cturts. ieth:
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